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No. Name

73. Shri Shibcharan Singh

74. Shri Siaknder Bakht

75. Shri Sunder Singh Bhandari
76. Shri Jagdish Prasad Mathur
77. Shri Pramod Mahajan

78. Shri Krishan Lal Sharma
79. Shrimati Sushma Swaraj
80. Dr. Jinendra Kumar Jain
81. Shri Triloki Nath Chaturvedi
82. Shri O. Rajgopal

83. Shri Vishnu Kant Shastri
84. Shri Anantray Devshanker Dave
85. Shri Kameshwar Paswan

86. Shri Shivprasad Chanpuria
87. Shri Ramdas Agarwal

88. Shri Dalip Singh Judev

89. Shri Maheshwar Singh

90. Shri Kailash Narain Sarang
91. Shri Lakkhiram Agarwal

92. Shri Jagannath Singh

93. Shri Narain Prasad Gupta
94, Dr. Ishwar Chandra Gupta
95. Shri Ram Ratan Ram

The motion was adopted.

MR. CHAIRMAN: 1, therefore, dec-
lare that Dr, (Shrimati) Najma Hep-
tulla has been chosen as the Deputy
Chairman of the Rajya Sabha... (In-
terruptions) ...

Dr. (Shrimati) Najma Heptulla may
now be conducted to her seat by the
Leader of the House and by the Leader
of the Opposition.

FELICITATIONS TO NEWLY
ELECTED DEPUTY CHAIRMAN

THE LEADER OF THE HOUSE
(SHRI S. B. CHAVAN): Mr. Chair-
man, Sir, it is with immense pleasure
and great happiness that T extend my
hearty congratulations to Dr. (Smt.)
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Najma Heptully for having been elec-
ted as tre Deputy Chairman of the
Rajya Sabha. In a way she has per=
formed a double hat-trick this time.
JFor the first time she was elected to
the House in July, 1980. She became
Deputy Chairman in January, 1985, It
wag no doubt a short term of one
year. In November, 1988, she was again
elected to this high office which she
adjorned for nearly four years. She
has been re-elected to this House for
a third time in a row. She has been
elevated to the Deputy Chairmanship
falso for a third time, These two hat-
tricks only reflect her support in the
Party and popularity in the House.

The Rajya Sabha occupies a unique
position in the parliamentary system
of our country. The mantle of steering
through the proceedings of the House
falls on the presiding
House like ours

officer. In a
which is a happy
amalgam of the old and the young, the
veterang and the freshers, the Chair
requires qualities of heart and head,
sweetness of temper, richness of ex-
perience, knowledge of parliamentary
procedures and tactfulness in handling
situationg. These Dr. Heptulla amply
possesses. She has sound academic
background and experience of social
service. I have no doubt that al] these
assets which she hag at her disposal
will be utilised by her to make Rajya
Sabha function effectively and cong-
tructively. I once again congratulate:
her on her election as Deputy Chalr-
man and T am sure that her continued

occupation of the august Chair will Be
bencficia] and fruitful to thig House. -
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SHRI S. JAIPAL REDDY (Andhra
Pradesh): Hon. Chairman, it is my
pleasant duty this morning to. congra-
tulate . our newly-elected Deputy
Chairperson, Dr. Najma Heptulla, She
brings to bear vast ang variegated
experience on this office. Ag has been
mentioned by the Leader of the House
she has been elected for the third time.
It is, perhaps a history or a record
of sorts in itself.

Ag a Member of this House, I have
had the experience with her as a Mem-
ber, as a benchmate and as a Deputy
Chairperson. She is a delightful per-
son in private. She is both delightful
and dreadfu] in the Chair. She js ex-
tremely sporting. ‘There have been
occasions when we crossed words but
her particular quality is that nothing
ig left behind, and we really thank
her for this great quality of heart.

Mr. Chairman, we owe an explana-
tion as to why we forced a contest.
But in deference to the sentiments ex-
pressed in the House, T am not offer-
ing an explanation. I cap only, on this
occasion, pledge our unqualified and
unstinted co-operation tp Najmaji in
the discharge of her duties, on behalf
of my party and on my own behalf.

SHRT SAMAR MUKHERJEE (West
Bengal): I heartily congratulate Dr.
Najma Heptulla. Again ghe has come
in our House with a very heavy and
great responsibility which she wWas dis-
charging for so many years, From the
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talks with her I coulq understand that
she also realises that the coming days
will be much more turbulent, and to-
day is the exhibition of the first Tound
by the suspension of the Question

_ Hour, Shrimati Jayanthi Natarajan

Was in' the Chair when she experienced
the music, just before the election,
and the Question Hour had to be sus-
pended. But, a5 I safd, the coming days
will be much more turbulent as the
situation in the country is worsening.
We are here to reflect the sentiments
of the people outside whom we Te-
present, with regard to their problems.
But the overall situation in the coun-
try ig such that day by day it is ‘wor-
sening. Day by day, contradictions 4re
intensifying. 'That is why, in the eom-
ing days, to defend the Parllamentary
democracy is going to he a very very
important task. I am happy_ that she
is at least conscious of all this. I have
personally witnessed the way she has
tackleg these problems inside the
House. And I hope that she will be
able to maintain thé conventions and
the traditions of this House. Very soon
we will be missing .you, Sir. So, an
experienced Chairman or Deputy Ch-
airperson is very essential jn today's
context to control the House, where a
proper atmosphere should be maint-
ained so that the Members can ex-
press their views freely and effective.
ly.

Sir, “his deficiency, your abgence,
will be partially compensated by Dr.
Najma Hzptulla. This is also an ins-
piration to us. We extend our full co-
operation, unstinted co-operation, to
her in tackling the problems ' ahead
and in maintaining the traditions of
this House. With these words, I once
again congratuldte her.

SHRI YASHWANT SINHA (Bihar):
Mr. Chairman, Sir, I, on my behalf
and on behalf of my party, extend
hearty congratylations to Dr. Najma
Heptulla for reoccupying the Chair a
third time. Everylime she comeg to
the House, she is faced with the pros-
pect of going up as Deputy Chairman.
1 hope she does not make it into a life-
long practice.
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[Shri Yashwant Sinha]

As has been said, difficult times are
aheagd of her. I am quite sure that the
is conscious of it more than anybody
else. I have no doubt that given her
sweet {emper, the skill of language
which she has and the manner in
which she tackleg situations, it will not
be difficult for her to overcome the
problems that we might create.

SHRI V. NARAYANASAMY (Pon-
dicherry): Ayodhya is there.

SHRI YASHWANT SINHA: Sir, all
of us have beep at the receiving end
of her tongue-lashing, at times, in the
past, But that is part of the game.

SHRI N. K, P. SALVE (Maharash-
tra): You hope it will continue to be
s0?

SHRI YASHWANT SINHA: As has
been said, we gll take it in sporting
spirit. We will continue to take it in
a sporjting spirit. That is the essence
of democracy of whicp, we have
enough evidence in this House. There-
fore, I think, when it comes to the
erunch, she will not be found wanting.
We shall not be found wanting and,

with the co-operation that we shall
extend, it will be possible for her to
make the House run smoothly as it
should run.

Once again, Mr, Chairman, I congra-
tulate her and welcome her to the
office of Deputy Chairman.
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SHRI MURASOLI MARAN (Tamil
Nadu): Mr. Chairman, Sir, I have the
good fortune of offering my felicita-
tions, for the third time, to Dr. Najma
Heptulla, on hey election ag the Deputy
Chairman  of this August House
Perhaps, she is the only Deputy
Chairman who has seen more Prime
Ministers andq different Governments
than any of her predecessors. But
Sir, all the while, she has been con-
ducting the affairs of the House in
an evenhanded manner. It ig a very
colourful feather in her cap.

Sir, this is the Council of States.
We represent the States and the
people. Therefore, when tumultuous
events are taking place outside, the
echo is likely to be hearq inside; and
it is right and proper that the Chair-
man and the Deputy Chairman
should give adequate allowance for
letting our steam out. It is true that
we often raise our decibel level and
test the eardrums of the Deputy
Chairman and the Chairman, but
Mddam Deputy Chairman is accus-
tomed to that, I wonder whether she
has not lost her hearing power. In
fact, ‘without that dim and noise the
Deputy: Chairman may become som-
nolent and ‘sleepy and that is why
our: high-level decipels of sound is
aften necessary to keep her vigilant.
Sir, by -her. suave and urbane nature
she has-already made a mark in the
House. By her tactful handling, she
has been running the affairs of this
House ln an admirable manner. 1

[10 JULY
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once again congratulate her ‘and on-
my own behalf and on behalf of my
party 1 offer her the fullest coopera-
iion,

SHRI G. SWAMINATHAN (Tamil
Nadu): Mr, Chairman, Sir, it is my~
pleasant duty as the re-elected Mem-"
er of this House to offer my best’
wishes and congratulationg to  the
hon. Deputy Chairman op her elec-:

tion for the second time - in’ ﬂlis
I{ouse. (Interruptions), T am offer-
ing my  congratulations and best:

vsishes as a re-elected Member for the
second time. Hon. Murasolj Maran
had the opportunity to congratulate
Ler for the third-time. Perhaps, Mr. -
Marayanasamy will have an opport-. .
Lnity to congratulate her for . the-
fourth time.

AN HON. MEMBER: You- do not
want her to be elevated.

SHRI G. SWAMINATHAN:

1011_1)'"

want Shri Narayanasamy to be here

again.

Sir, yesterday a friend of mine;’

who is well-versed with parliament-

ary procedurg, asked me a pertinent

question for which I had no answer
though I am also experienced in par-
liamentary procedure. - He -
me, why the Deputy Chairman’

asked "
in",

tle Rajya Sabha, who is a ruling party -

Member, sits along with the Opposition,
whereas in the State Legslative  Councils
the Deputy Chairman sits along with the
rijing party Members, (Interrup-

tions), It may be varying from State :

to State but in . Tamil Nadu this was
the position.

SHRI -MURASOLI MARAN:
T mil Nadu, it is abolished.
SHRI G. SWAMINATHAN: It was

there

ricd. The Deputy  Chairman of that

In.

Juring vour period and my pe-

House alwayg sit; along with the Trea- .
sury Benches. Perhaps the people who'

krow of the parliamentary
more than me may be able to enlightevl
adoptea
orily- for Rajya Sabha and Lok Sabha and
the other for State Iegislative -Cotincifs:>*

procedure
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Then the position of the Deputy Chair-
man of Rajya Sabha is different from that
of the State Legislative Councils. There
the Chairman does not leave the seat
as quickly as the Chairman of the Rajya
Sabha. 1 happened to be the Deputy
Chairman for a number of years of the
Legislative Council of my State. I used
to be longing, for- my Chairman, who
was an old man, about 75 to 80 years
old, to leave the Chair so that I could
preside over the House. But he would
never leave before 1 o’clock. He had
been in politics for a long time and per-
haps he did not want to leave the Chair
as otherwise, somebody else would come
and occupy it, I do not want to cast as-
persions, but thiy gentleman would rever
leve before 1 o’clock when it was time
for taking a nap. So, I used to takeover
the Chair only in the afternoon when
the number of Members would be the
minimum and also some of them would
be. sleeping. I remember an occasion when
an elderly Member a leading industrialist
wag sleeping in the House. Another
Member, drew my attention and when
he did so, the gentleman woke up.
Just when I wanted to say that nobody
should sleep in the House, he said, “I
want fo seek a clarification; whether
there is any prohibition if somebody
closes his eyes and think.” If somebody
closes his eyes and sleep, it may be
prohibited but cannot anybody close his
eyes and think?

So, these are the precarious situations
I had to come across when I wag the
Deputy Chairman in my State. But here
in this House we have a wonderful
convention of the Chairman leaving the
Chair immediately at 12 o'clock, at Zero
Hours. I do not know whether the
Chairman wantg to leave the seat be-
cause the seat becomes hot at Zero
Hour or he is condescending enough to
give the Chair to the Deputy Chairman
so that she could run the House.

Sir, the Deputy Chairman has two
soaty while the Chairman hag only ¢ne
seat, This has an advantage as well as a

[RAJYA SABHA]
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disadvantage in the sense that the
Chairman can be impartial, but here
the Deputy Chairman is a ruling party
Member and the seat indicates that she '
still belongs to the ruling party. As long-
as she i5 in that seat, she has to behave
ag a ruling party Member even though
she is sitting on the other side. When.
she jg wtting on the Chair she hag to be
impartial. That gives her a dual role
which, sometimes, some: people forget
when they sit in the Chair. And I am
very sure, Shrimati Najma Heptulla al-
ways forgets casting on her seat whenever
she sitg in the Chair,

Sir, we are very happy that she has
been rte-elected. She is a person of vast
experience. I .have seen from her bio-
data that she was also a faculty in a
college for sometime. Perhaps, that has
given her a lot of experience to rum this
House. But tha; doesn’t mean that
she {5 running the House as a teacher
with- us as pupils.- We have here very
elderly people. That is not an aspersion
I am castin gon her. I am only saying
that she hag ample  experience  as a
a faculty to run a house of this nature
had the vast experience she has got in
having attended more than a hundred
seminars elsewhere—and almost every
country in the world. I think she may
not have further countries to visit dur-
ing the period of her Deputy-Chairman-
ship. But that does not mean that she
should not visit the same country a
third or a fourth time. Perhaps, the
only thing that I would request of her
is, whenever there is .an opportunity to
go to other countries, she may give al-
Jowance to people like me who have
not visited other countries. That is the
thing I pray of her. '

Sir, while winding up my speech 1
only wish to describe the Chair on
which the Chairman is sitting At the
back of the Chair we always see that
there i a balance, with a star at the
centre. The star represents the Chair-
man or Deputy Chairman, who is presid-
ing over the House. On both sides of
the balance there are two scales, one
on the right side and one on the left.
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The r.ght side scale denotes the Treasury
Benches and the left side scale denotes
the Opposition. The Chairman should be
of such a position like the Juminous star
in the balance that he should always
have. an eye...

SHRI P. UPENDRA  (Andhra Pra-
desh): There is a rising sun. ..(Inter-
ruptions) . .

SHRT G, SWAMINATHAN: I am
oot able to see it.

SHRI P. UPENDRA: There is a ris-
ing sun above.

SHRI G. SWAMINATHAN: Perhaps,
Mr. Maran may be very interested to se:
that. . (Interrupiions). . The point is
thet the Chairman should be such a lo-
minous star that he should always ba-
fance between the Opposition and the
ruling ‘party.

I take this opportunity, Sir. in the
end, to congratulate her once again and
wish her all the best during the period of
her Deputy-Chairmanship.

SHRI N. E. BALARAM (Kerala):
Honourable Chairman, Sir, May I
request the Deputy Chairman to kindly
accept mry congratulations and the cong-
ratulations of my party? Really speaking
I am very much pleased that she has
once again been elected the Deputy
Chairman of this House.

Mr. Chairman, Sir, T do not want to
say anything about her experience.
After the Question Hour, the entire
House is controlled by this poor Ilady
sometimes. I sympathize with thig lady
because most of the time we are not
present in the House. And we our-
selves are seeing what is happening
in this House. Ag some of my col-
leagues have said, there are occasions
when we have to disagree with her,
quarrel with her. And for patients
like me, to quarrel with somebody
else is g very difficult thing. But,
even then, I.am not hesitating to say
that .as a Presiding Officer she was
very impartial towards the Mem-
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bers. As some of my collecagues have
suggested, I do not know how in
the coming period she is going ‘o
handle the House but, because of her
long experience, I think she can man-
age the House.

I have to say only one thing. My
party will offer full cooperation, un-
reserved cooperation to her for dis-
charging her duties in the coming
period.

Thank you, Sir.

SHRI MENTAY PADMANABHAM
(Andhra, Pradesh): Sir, I congratu-
late Mrs, Najma Heptulla for Ther
being re-elected as Deputy Chair-
man of this House. I am congratu-
lating her for the first time because
I wag not here when she was elected
previously.

Sir, contest is a part of our par-
liamentary system. When the contest
is over, the election is over; we will
have to forget about it, and we will
have to proceed with our duties.

Sir, I distinctly remember  Mrs.
Najma Heptulla once said that she
was running this House with her
hecart not according to any rules
book. I hope she will continue to do
the same as Deputy Chairman during
the coming period.

On behalf of my party, I extend
full co-operation to her in the con-
duct of the proceedings that take
place in this House. .

Once again I congratulate her.

Thank you, Sir.

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): 8ir, first of all; I
would also like to join in congratu-
lating Dr. Najma Heptulla. The mar-
gin of support received today is much
larger than I had expected. This is
partly due to her charm and her abi-
lity which wags alluded to by Shrj Jai-
pal Reddy, and perhaps that is why
he ensured that some of hig Mem-
bers remained absent today. But the
whole process was conducted with
great dignity. Since it will be on
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television, I think, the nation will
feel very happy that despite all the
divisions of opinion in parties we
have conducted this full process with
such dignity.

Sir, as you know; I can be 3 very
difficult person. Recently 1 was in
Lucknow where people asked me,
“Why are you not associating with
any hangama these days?”: The
reason is Dr. Najmg Heptulla’s con-
duct of the proceedings of the House.
She always finds somehow time for
ag many Members as possible.  She
accommodates them. I hope that
during her third term after this elec-
tion she will be presiding over the
Question Hour also and not only the
post-Question Hour period and that
she will, during this period of her
tenure, be as accommodating as she
was in the past.

It is a matter of pride that unlike
in other parliaments in the world, we
have two Ph. Ds as presiding officers,
and this showg that still our country
has respect for educated people and
that they occupy high positions. The
third Ph. D. is congratulating you.
There are, of course: Ph Ds. and Ph.
Ds. Sir you yourself organised a tea
party for Ph. Ds. in Parliament. I
believe  that that was the largest
gathering of parliamentarians who
are Ph. Ds. This message should be
sent to the people that there is hope
in Indian politics for educated peo-
ple. There is one more Ph. D. who is
sitting here and nodding his head,
Dr. Manmohayp Singh. Therefore, with
this pride in our House, I congratu-
late Dr. Najma Heptulla once again.

Thank you.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): Sir, I am very happy to
offer a word of felicitation to Dr.
Najma Heptulla for being elected to-
day as anticipated and expected by

[RAJYA SABHA]
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all of us including my friends sitting
on the other side because all of us
have the experience of being with her
in this House for a very long time
and we were tremendously impres-
sed by the way in which she was
able to handle the House.

I remember, Sir, when I was sit-
ting on the other side as the Whip
of a major:Opposition party, Mr Up-
endra was sitting here as the Parlia-
mentary Affairs Minister and- Mr.
Yashwant Sinha as the Finance Min-
ister came here and wag trying to
bullldoze a Finance Bill, I vehem-
ently protested and objeeted to it.
Scme of the Members even went up
to the well though they were not
supposed to do it. She was very firm
and determined that the motion had
to be carried. Though I was not
happy at that moment for what had
happened, I met her subsequently in
her chamber  and 1 was impressed
very much by the way She was able
to convince me-and other friends why
she had to take such a firm position.
It was a Government businesg and
the Finance Bill. 1+ had to go. - So,
it had to be passed. ~ What T mean
to say is that her discretionary pow-
er had been well used and ably used
irrespective 'of looking to the sides
and to the shades and the opinions.
That is one of the reasons why I stood
up to congratulate her now, (In-
terruptions) Whatever it is we never
asked for anything unreasonable. We
only asked reasonable things from
the Chair. We give a long rope to
the Opposition also, because we be-
lieve. ..

SHRT KAMAL MORARKA (Raj-
asthan): That means she was firm
even when Mr. Jacob asked for rea-
sonable biilldozing.’ '

SHRI M. M. JACOB: Even jf Mr.
Kama)l Moerarka tried to provoke us
we never. got provoked in this House
on many  occasjons. - - That is because
when Najmg Jj sits on the Chair, she
ig able to see both sides. But I am
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only sometimes worried because she
gets more and more reddish some-
times evidently exhibiting that there
is more blood pressure to her. So
the moment I see her face so red
when she is in the Chair, T just sit
down without making any noise, be-
cause I know the consequence of
getting more and more blood press-
ure. So, I will never cause
anxiety of any blood pressure
situation to Najmg Ji, when she is in
the Chair. I am sure almost all the
Members of the House will do the
same. An eminent scientist, 3 biolo-
gist Shrimati Najma Heptulla, with
her vast experience will be a very
good contribution tg our Chair. I
hope the days to come are going to
e be very pleasant. Healthy demoer-
atice practices will be continued by

her and we will be safe in her hands. -

With these words T congratulate the
Deputy Chairman elect at this mom-
ent and thank you for offering con-
gratulations and felicitations to her.

SHRI P. UPENDRA: I congratulate
Dr. Najma Heptulla on her re-elec-
tion. More than that I take this op-
portunity to congratulate Renuka for
the dignified manner in which she
has contested the glection and for the
election being conducted 1n the most
decorous manner.

It was a very difficult cholce for
many of us, because it was a contest
between twg ladies of great charm,
dignity and dynamism. If it was a
vote for that, probably it would have
been difficult. But, with the prospect
of your leaving the Chair, as most of
us feel, we wanted an experienced
Deputy Chairman to conduct the pro-
ceedings of the House. Therefore, as
a numbey of MPs have said, this has
led us to elect Najma Ji. Najma Ji's
behaviour during the last term  has
convinced us that she would be an
jdeal choice to occupy the Chair. I
did not want to refer to what hap-
pened in the past, but Mr. Jacob
mentioned one or two instances. That
itself shows what great courage the
presiding officer has to show. Though
'she belonged to the Congress party,
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she had been firm all along and con-
ducted the proceedings of the House
with great decorum. A presiding offi-
cer in the present situation needs a
lot of courage and a doctoy to tackle
the blood pressure; particularly when
the complexion of the Rajya Sabha
has changed, she will have a difficult
time. I wish her well and I congra-
tulate her once again. I also wish a
bright future {c Renuka. | wish her
also well. I once again congratulate
Najma Ji on her re-election.

SHRIMATI RENUKA CHOWDH-
URY (Andhra Pradesh): Thank you
very much for permitting me to
speak. It goes without saying that I
also offer my heart-felt congratula-
tions to ¢ very worthy woman. In
the fight for election with’ Najma Ji
today, I would only say to those of
you_who gave me your vote, thank
you very much and to those of you
who could not give me vote, you gave
me your heart, thank you.

Sir, there is no dispute about the
qualities of my respectcd colleague,
Najmz Ji. [ like the way Dr. Sub-
ramanian Swamy edged in and took
credit for the dignity and decorum. I
like to reserve the privilege thag it is
the women of this House who collec-
tively continue to conduct ourselves
with dignity and goodwill. The fun-
ctioning of thig House is not affected
by defeat or victory. There is a
deep abiding affection amongst all
cf us. It is nice to see Najmaji back
in the Chair which is inspiring 1o
me, 1 will have this opportunity to
laarn from her so that in the next
round it will be helpful to me. I
hope that the nation that is watching
us will see that there is a larger mes-
sage of the cooperation with which
we have conducted ourselves today.
We were seized with a problem which
we have dealt with in a democratic
way. The functioning of this House
remains the same.. Women have re2-
ched places of political power. We
can fight for our equal rights. We
are the first among equals. More
power to us, Sir.
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MR, CHAIRMAN: Prof. Bhatta-
charya, I just request gne thing We
have to adjourn for namaaz. So we
should try tq have our speeches short.

PROF. SAURIN BHATTACHARYA
(West Bengal): Mr. Chairman, Sir;
election is an unavoidable part of
the democratic system. After the feli-
citations, wg begin as usual. For
Dr. (Mrs.) Najma Heptulla the for-
mality of this election is over. She is
about to settle down to her business
as before. My pledge to her is, I
would cooperating with her in all
possible manner. But we crave her
indulgence for our smaller parties for
whom she had been a guardian.
Thank you.

=7 yEet AT wstfear (o
G FIAIT) a0,
o AAAT FIGEAT F  A|L AL
FIAATEY 9T Ig AARFAT T 99 FIA
§F war  wifggi &1 whEn #Rr
FIAT § WX IAF 9 TGS qALTT
1 AqAF FHLET g ATAT A AT
FEAA H qF I @ AT AT
g fr ag asal TEdt § Ok gaEn
TH gEeW W ASY FEOEY F Gy
HS qF AAOGT § A I AT
W warEw £ @ 93 Afwa g #{R
IAE Aqg ¥ IAFT UET BAR
grew § W1 aw< ¥irm ogafanr
Stgf  AFAT ST K A qAF q
T gIIT F1 TAM[ g g HFEXEA-
TEIET 9T WY g 9 HAE Frav
2 B ag 37 Fam T Jarfaa 7
qrgEY &1 faaa & 5o geg @
IATAT TAT & S Few #y feer
Iqedw wrfgar § 98 oo AW ¥
oAt Frafeag ¥ =w grew
FATAA, Affq T LA OEEE
a8 qrega q 2 or 33| T i
& ar grI|m &1 Farar qfiwa g
ST & ogr aF fasd agEt av
FNT ¥ qEae fF § 39 greF A
TF g ATT A7 AfwA AQ fargd F
g AL qfeFaa wR gAaE #)
qiAsT @Y gy ASAT gagedr A
¥ STy v A AT fear fF ogw
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SHRI KARMA TOPDEN (Sikkim):

Mr. Chairman, Sir; I would like to

congratulate Dr. Najma Heptulla for

her victory and wish her well.
1.00 p.M.

T would also like to congra-
tulate Mirs. Renuka Chowd-
hury on the good fight she
put up and on the pgraceful manner
in which she accepted the defeat and
I would like to assure her that my
Heart is always with her.

SHRI B. V. ABDULLA KOYA
(Kerala): Hon. Chairman, ¥ would
consider it my fortune fo have been
gble to congratulate Dr. Najma Hep-

[ Transliteration in Arahbic Seript.
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tulla. I have been a Member of the
Rajya Sabha continuously for the last
24 years. But 1 am not a very good
speaker; nor am T a very shouting
Member of this House. I am a lone
Member of my party, the Muslim
League. Therefore, T glways find it
that I am isolated and I am not in
a position to convince myself of my
presence here. Bul, at the same
time, I consider that Dr. Najma Hep-
tulla is an impartial Deputy Chair-
man of this House doing very well for
the last three terms. 1T have always
got a high regard for her ability and
her position as a Presiding Officer of
this august House. 1 would once
again congratulate her on my own
behalf and on behalf of —y party.

N s e waw (ST
S_W) : wEwiw gwnfy  SErEAT,
STe FswT Fogear s F HAA &
ITATGfT A7 o g § g qifes
TS R W E

WRIRd, TH HIW W @ FE 9T
¥ F fau gwmfa & w8 wfuw
Jyaamfa F1 sqfawr afsq @y &
o g zafwg fF awmfs sy
' ¥ fasaer g wnar & w9 o=@
T q¥ dzan & Afew STEwl
# freaer g9 # afasr arS-aEt
3T 1% OAr Fr gzl g 0H
FrAdAT § fF =ro Fowv Fageenr A
™ frorer wafasr & zav aqt ¥
qar &1 T g W Iy T@ aEA
afTsT § FWUT TH @I T wIERS
ggar & #e oo faww & f
AT W STo AWHT RqTeAT ST WA
70 froder wwe qfwsr § wwa g
AR =8 &9 § g=¢, QO wrfaq
FA F AT HAN )

¥ for @ o= qfes AanmaR

2ar g
MR. CHAIRMAN: Hon. Members,
I would like to associate myself with
the warm felicitations addressed to
Dr. (Smt.) Najma Heptulla by the
Leadey of the House, the Leader eof



187

Felicitations 10 newly

[Mr. Chairman]

the Opposition and by the leaders of
the various political parties and
groupg in the House,

Dr. Heptulla brings to the office of
Deputy Chairman a great and wide-
ly-acknowledged quality of g fine
intellect, rich experience, warmth
and goodnesg of heart, sensitive
understanding of parliamentary pro-
cedure and practice, patience, per-
suasive ability and much else. I am
sure she would further enhance the
dignity and distinction of the high
office she has been elected to, I ex-
tend to her my best wishes for every
success in  the months and years
ahead. :

I should also add, if I may, my
appreciation of the most appropriate
gesture on the part of Shrimati
Renuks Chowdhury in being among
the first to congratulate Dr. Heptulla.

All these have been in the best
parliamentary spirit and I congratu-

DR. SHRIMATI) NAJMA HEP-
TULLA: Mr. Chairman, Sir, I think
today is a historical moment not just
because I am elected as a Deputy
Chairman for the third time but be-
caure this is the last day of your
pre~iding over as Chairman.

sft foweae ~ed ;0 TSN G W
wL AL |

DR. (SHRIMATI) NAJMA HEP-
TULLA: Please, don’t disturb me all
the time. You can do that when I
am in the Chair. (Interruptions) He
has started his role as the Leader of
the Opposition. before' I have gone
there. Mr. Chairman, Sir, it is my
proud privilege to be elected under
yvour chairmanship to this office
again, I thank all the Members who
have extended their support to me.
T also thank all those Members who
have not supported me. officially but
unofficially they did have their sym-
pathics with me, Now when I am in
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this Chair, Sir, I wil] hold them
responsible for all their sympathies
they hdve shown to me in the lobbies
and whenever they make a noise in
the House, I will just make some
gestureg to tell them what they had
told me. -

As far as Renuka Ji is concerned,
I think, Sir, there hag never been a
Deputy Chairman’s electio,  which
has generated so much of interest, not
so much of heat but so much of ex-
citement. It jg not for the first time
that Renuka Chowdhury and I have
crossed swordg with, But that has
always been the case when I am in
the ‘Chair and she is in her bench,
She hag been fighting for a cause
which she thought was right and I
have been fighting for a cause which
I thought was right to keep the deco-
rum of the House according to the
rules, But this wag for the first time
that she and 1 were crossing swords
with for the Chair. The unfortunate
part in this is that the majority of
male Members in the House have
tried to put up two women to Con-
test. T would have been very happy
to fight against a gentleman, not
against a gentle lady, though she is
far from being gentle when T am
sitting is the Chair,

Sir, Mr. Sikander Bakht wag tell-
ing you that while he was speaking,
I had a different smile. I do not know
how he could see my smile because
he was looking at you and when
Mr. Yashwant Sinha was speaking,
1 gave a different smile. But it is
much more than just the support
which Mr, Yashwant Sinha and his
party have exfiended to me :along
with my party and the rest of the
people. So their smile has to have a
little of sugar and honey in it. It is
being mentioned that I have seen
four Prime Ministers. That is true.
It ig not only that, I have also seen
many Leaders of the Opposition with
whom 1 had fo share this bench and
when T was a little apprehensive to
share it with Mr. Sikander Bakht, he
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could understand. what would have
been the reason behinq it. I have to
dea] with him. Many a time, 1 have
to suppress him and even now also
while T am sitting along with him
and not in the Chair. But, Sir, when
Mr. Subramanian Swamy mentioned
about Ph. D.,, I want to remind him
that once in the House there was a
moment when some unparliamentary
word was used. Somebody had said
that some Member imitateq like an
animal. I said, “you cannot use it".
Even as a Deputy Chairman-elect, 1
wag in a difficult situation. I had to
wriggle out of the situation by say-
ing that I have done my Ph. D. in
Zoology and. I have all my sympa-
thies for-all the animals also, I re-
member in, 1980 or 1991 when I
came over here, a Member of Parlia-
ment in the lobby asked me, “You
have done your Ph D. in Zoology.
You are a zoologist?” [ said, “Yes.”
He asked me, “What are you doing
over here?” T looked him up and
down and said, “What do people do
after qualifying as zoologists? Where
do they go?” This is without preju-
diee to anybedy.

Mr. Jacob wag very kind. He
should remember that there wag a
time when he was ocoupying this
Chair also and he understands the
difficulties of occupying that Chair
and this Chair, both. Mr. Jacob,
when I.become red, 1 can assure you
that it is not because my blood pre-
sure is high. Thank God that I am
a patient of low blood pressure;
perhaps, that i why my party has
Cchosen me, They must have taken
my record from the doctor. When I
bécome red;, it is possible that the
Rijya SabHa colour is red. So, some-
tities I have to become red

There hag been a mention of
charm and_tact, This reminds me of
Rajivii. In 1985 when I was elected
and he was, here and he welcomed
me and said, “According to the tradi-
tion the Leader of the Opposition
cmSseg the floor without attracting
disgqualification under the anti-defee-
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tion law and the Leader of the
House comes along to put me with
them and with reluctance the elected
Deputy Chairmay has to come and
occupy this place” Rajivii hag said,
“Now that we have sent you over
there, we hope that the charm you
have, you are going to spill over to
the people just sitting with you” 1
do not know whether I have been
successful in spilling the charm or
they have spilledq some bilterness to
me. Time alone will tell me.

Sir, T must say this is the third
time 1 have been elected. At times
the House had been very, very
peaceful, very enjoyably peaceful
that 1 almost wanted to go to sleep.
Sometimes it was not that peaceful
and there had beep a lot of agitated
moods. I have always tried to run
this House not with the help of the
Rule Book, but with the help and
cooperation of all the Members and
1 assure them that there is not going
to be any change in my atfitude.
Whatever has been the previous ex-
perience of theirs, it is going to be
the same and I expect the same co-
operation, the same pandemonium
also in the House, the . same Zero
Hour, as they call it. But this is the

way the Parliament works and we
are proud of keeping the dignity,
the high principles of thig Parlia-

ment. We are very proud of our
democraecy, the largest in the world.

T fhank all the Members once
again and I assure them, al]l of them,
all the Members, front benches,
back benches, middle benches, right,
left, front, centre that there is not
going to be any change in my atti-
tude or working. I hope that T will
do mv duty to the best of my ability
and justice. T would say just one
thing. Sir, somebody reminded me—
T do not know which Member hLe-
cause sg many spoke—that there is
a balance and a star. I would only
say the meaning of my name Is
‘star’. T hope that the star is there
not because I keep on  going over
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there again and again, but because
‘Najma’ meang ‘star’. That is a very
funny coincidence, Sir,

Thank you very much, Sir, and
we wish that one day we will come
and have breakfast with you in the
Rashtrapati Bhavan. All the best.

MR. CHAIRMAN: Now I request
the star to take the Chair,

SHRI SUBRAMANIAN SWAMY:
We may have breakfast with you,
but what apout dinner with her?
Wish you all the best, Sir.

The Deputy Chairman in t he Chair

THE DEPUTY CHAIRMAN:
Papers to be laid on the Table. I
start my job from today.

PAPERS LAID ON THE TABLE

I. Reports and Accounts (1989-90 and
1990-91) of the Educational Cons-
ultants India Limited, New Delh; and
related papers,

II. Report and Accounts (1988-89) of the
School of Planning and Architec-
New Delhi and related papers.

1I1. Accounts (1988-89) of Sardar Vallabh
bhai Regional College of Engineer-
in and Techmology, Surat and related

papers.

IV, Accounts (1988-89) of the Regional
Engineering College, Srinagar and
related papers.

V| Report and Accounts (1983-89) of the
Indian Institute of Management, Luc-
now and Calcutta and related papers.

VI. Report and Accounts (1989-90) of the

Delhi Public Library ang related pa--

pers.

THE DEPUTY MINISTER IN THE
VINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION "AND CULTURE) (KU-
MART SELJA): Madam, I lay on the
Table—
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I. (1) A copy each (in English anc
Hindi) of the following papers, undel
sub-section (1) of section 619A of thi
Companies Act, 1956:—

(i)(a) Ninth Annual Report anc
Accounts of the Educational Consul
-tants India Limited, New Delhi, fo
the year 1989-90, together with the
Auditors’ Report on the Accounts anc
comments of the Comptroller an
Aunditor General of India thereon.

(b) Review by Government on the
working of the above Compainy.
[Placed in Library. See No. LT-2180
93]

(ii))(a) Tenth Annual Repowrt and
Accounts of the Educational Consul-
tants India Limited, New Delhi, for
the year 1990-91," together with the
Auditors’ Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the above Company,

(2) Statements (in English and
Hindi) giving reasons for the delay
in laying the papers mentioned at
(1) mbove.

II. A copy each (in English and Hindi) of
the following papers:—

(a) Annual Report and Accounts of
the School of Planning and Architec-
ture, New Delhi, for the year 1988-89,
together with the Audit Report on ths
Accounts,

(b) Review by Government on the
working of the abepve School

(c) Statement giving reasons for the
delay in laying the papers mentioned at
(a) above. [Placed in Library. See
No. LT-2173/92].

III  (a) Annual Accounts of the Sardar
Vallabhbhaj Regional College of Engi-
neering and Technology, Surat for the
year 1988-89, and the Audit Report
thereon.

(b) Statement giving reasons for the
delay in laying the papers mentioned



